No. F.34/2018-SCA(l)
New Delhi, dated December 24, 2018

CIRCULAR

Hon’ble the Chief Justice of India has been pleased to order
merger of the posts of Librarian and Senior Assistant Librarian (placed
in the same Level of Pay Matrix). Hon’ble the Chief Justice of India has
also been pleased to re-designate all the existing posts of Senior
Assistant Librarian along with present incumbents thereof as Librarian.
After merger, the Officers presently holding the posts of Librarian shall
rank senior to those holding the posts of Senior Assistant Librarian.

Requisite amendments have been made in the Schedule
attached to the Supreme Court Officers and Servants(Conditions of
Service & Conduct) Rules, 1961 vide Notification No. 903 published in
the Gazette of India, Extraordinary, Part Il Section 3 Sub-Section (i) on

18" December, 2018.
(@744«-’/'-

(Deepak Jain)
Registrar(Admn.l)

Copy to :-

All concerned.
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SUPREME COURT OF INDIA
NOTIFICATION
New Delhi, the 14th December, 2018

G.S.R. 1215(E).—In exercise of the powers conferred by clause (2) of Article 146 of the Constitution, the Chief
Justice of India hereby makes the following amendments to the Supreme Court Officers and Servants (Conditions of
Service and Conduct) Rules, 1961:—

L The following be substituted in Column No. 4 & 5 — Method of Recruitment and Experience, if any, against the
post of Librarian - Category No. 28 :—
Method of Recruitment Experience, if any
4 5
By Direct Recruitment 5 years relevant experience as Assistant Librarian or

in equivalent post in a Library of a recognized
University/Law Library in case of direct recruitment

OR OR
By promotion from amongst Assistant Librarians on the basis | Minimum 5 years experience in the feeder cadre ~
of merit subject to fulfillment of prescribed qualification. Assistant Librarian, in case of promotion
IL Category No. 31 Senior Assistant Librarian be deleted.

[No. F. 34/2018-SCA(I)]
By Order,
DEEPAK JAIN, Registrar [Admn.I]
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